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IN 'l'HE CEN'IRAL ADMINJS'I"RATIVE 'I'RIBUNAL• JAIPuR BENCH 11 JAIPUR. 

o.A.No.15/99 Date of order: 2. 7} ~ J l-vvo 

Alik Ram -Nayak~ S/o Shd. Mangala tyayak, R/o New RaHway 

Colony, Qtr.No.844 1 Kota Junction~ employed en the post cf 

~angman under CPWI(N) Kota. Djvisfon, W.Rly.Kcta • 

• • • Appl j cant • 

Vs. 

1. Unkn of Indja through, General Manager• Western Rl y 1 

Church Gate. Mumbai. 

2. Divisjonal Engfoeer('Irack) • W.Rlyii Kcta Djvn. m Kota • 

••• Responcents. 

Mr. Shj v Kumar· - Counsel for the appl kant 

Mr.R.G.Gupta - Counsel for respondents. 

CORAM: 

. ,: Hon'ble Mr.S.K.Agarwa1 1 Judkfal Member 

Hon' ble Mr .·N~P_.Nawanj 11 Aamfofatrathe Member. 

PER HON'BLE MR.S.K.AGARWAL 1 JUDICIAL MEMBER. 

In thjs CdgfoaJ. Applkation under Sec.19 of the Ac5wjnjst-
r 

ratjve 'I'dbunals Act 1 1985 1 the applkant. makes a prayer to dfrect 

the respondents to pay to the applkant the c5j fference ·_of pay 

w.e.f. 20.2.96' to 301.6.97 on the grouno that the applkant worked 

as Typist curing this pedcd~ 

2. AomHteoly 1 the applkant was po13ted as Sr.Gangrren at 
' 

Indergarh under RaHway· Inspector~ Indergarh. From a perusal of the 

pleadjngs 'jt is also clear that the appikant worked a:= Typist 

w.e.f. 20.2.96 to 30.6.97 1 purely on ad 'hoc and temporary basjs 

under the Asstt.Engineer (North)', Kcta but h~ ~s·pajd the salary 
.- ' " 

of the post of Sr.Gangman in the pay scale of Rs.800-1150(RP). It 

also appears that the Asstt.Engineer (North) Kota 1 has also 

forwarded :the case of the applkant Jor: payment of salary as 'I'ypjst . ' ' 

jn the pay scale of Rs.~50-150~(RP) for the pericd 'the ·applicant 

wcrked_ as 'Iypist whj ch is clearly evident from Annx .A5. 

3. . Jn view ,of the facts as stated above, the. applicant is 

entitled to salary of. 'Iypist from 20.2.96 tc ·30.6.97 but the 

appiicant.was paid the salary of the post· of Sr.Gangman (Rs.800-

1150). 

4. We~ therefore 11 allow the-0.A and di;ect the respondents to 

pay· the salary tc the applicant for the perioa he worked as .Typjst 

i.e. '20.2.96 to 30.6.97 in the pay scale of Rs.950-1500(RP) 11 .after 

adjustjng the salary alrea.dy paid to the applkant during thjs 
, I 

period11 wHhjn twc mpnths from the date of receipt ·of a copy cf 
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this order. 
5. No order as.to costs. 
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(N.P.Nawan'j), ~~ .·· (S.K.Agarwal) 

MeIPber (A) • ,Member ( J ) • 
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